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$~47 to 49 
* IN THE HIGH COURT OF DELHI AT NEW DELHI

+  W.P.(C) 8625/2023 & CM APPL. 32737/2023 

ASFIVE AGRO PRIVATE LIMITED  
& ORS.  ..... Petitioners 

Through: Mr. Ashish Batra, Adv. 

versus 

UNION OF INDIA & ORS.  ..... Respondents 
Through: Mr. Apoorv Kurup, CGSC 

with Mr. Ojaswa Pathak, 
Mr. Akhil Hasija and Mr. 
Shivansh Dwivedi, Advs 
for R-1 / UOI. 
Mr. Kirtiman Singh, 
CGSC with Mr. Waize Ali 
Noor, Ms. Shreya V. 
Mehra, Mr. Taha Yasin 
and Mr. Varun Rajawat, 
Advs. for R-2. 
Mr. George Pothan 
Poothicote, Ms. Sindhu 
Acharya and Mr. Arpit 
Mallick, Advs.  

+  W.P.(C) 10144/2023 & CM APPL. 39327/2023, CM 
APPL. 39328/2023, CM APPL. 39329/2023 

BAGADIYA BROTHERS PRIVATE  
LTD  ..... Petitioner 

Through: Mr. Pitambar Acharya, 
Mr. Naveen Chawla and 
Ms. Surabhi Rana, Advs. 

versus 

UNION AND INDIA  & ORS.  ..... Respondents 
Through: Mr. Aditya Singla, Senior 

Standing Counsel with Ms. 
Charu Sharma and Ms. 
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Sahitya Veena, Advs. for 
CBIC. 
Mr. Vineet Dhanda, CGSC 
for UOI. 

+  W.P.(C) 8631/2023 & CM APPL. 32749/2023, CM 
APPL. 32943/2023 

BAGADIYA BROTHERS PRIVATE  
LIMITED  ..... Petitioner 

Through: Mr. Pitambar Acharya, 
Mr. Naveen Chawla and 
Ms. Surabhi Rana, Advs. 

versus 

UNION OF INDIA & ORS.  ..... Respondents 
Through: Mr. Apoorv Kurup, CGSC 

with Mr. Ojaswa Pathak, 
Mr. Akhil Hasija and Mr. 
Shivansh Dwivedi, Advs 
for R-1 / UOI. 
Mr. Aditya Singla, Senior 
Standing Counsel with Ms. 
Charu Sharma and Ms. 
Sahitya Veena, Advs. for 
CBIC. 
Mr. Vineet Dhanda, CGSC 
for UOI. 

CORAM:
HON'BLE MR. JUSTICE VIBHU BAKHRU
HON'BLE MR. JUSTICE AMIT MAHAJAN

O R D E R
%  10.08.2023

1. Arguments substantially heard. 

2. List for further proceedings on 16.08.2023 at the end of 

Board. 

3. The last date for accepting applications for export of rice, 

is extended till the disposal of the present petitions. 

4. Mr. Kirtiman Singh, learned counsel for respondent No. 2 
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in W.P.(C) 8625/2023, shall also ascertain the past experience of 

the exporters, who had been permitted to export rice during the 

period after September, 2022. 

VIBHU BAKHRU, J

AMIT MAHAJAN, J
AUGUST 10, 2023 
‘KDK’
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